FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

PANSY CONSTRUCTIONS PRIVATE LIMITED OPERATING IN REAL ESTATE

ACTIVITIES WITH OWN OR LEASED PROPERTY AT DELHI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with PAN PANSY CONSTRUCTIONS PRIVATE
& CIN/ LLP No. LIMITED
PAN: AADCP9476B
CIN:
U70109DL2006PTC149752
2. Address of the registered office F. No-78-C, PKT D-2, Kondali, Gharoli,
Mayur Vihar Phase- III, Delhi- 110096
3. URL of website Not Available
4. Details of place where majority of fixed assets Not Available
are located
5. Installed capacity of main products/ services Not Applicable.
6. Quantity and value of main products/ services F.Y 2022-23: Nil
sold in last financial year F.Y 2021-22: Rs. 3,26,92,502/-
7. Number of employees/ workmen Nil
8. Further details including last available financial | Details can be sought through email at:
statements (with schedules) of two years, lists of | cirp.pansy@gmail.com
creditors are available at URL:
9. Eligibility for resolution applicants under Details can be sought through email at:
section 25(2)(h) of the Code is available at cirp.pansy@gmail.com
URL:
10. | Last date for receipt of expression of interest 27.11.2023
11. | Date of issue of provisional list of prospective 02.12.2023
resolution applicants
12. | Last date for submission of objections to 07.12.2023
provisional list
13. | Date of issue of final list of prospective 12.12.2023
resolution applicants
14. | Date of issue of information memorandum, 14.12.2023
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. | Last date for submission of resolution plans 15.01.2024
16. | Process email id to submit Expression of cirp.pansy@gmail.com

Interest

Vijender Kumar Jain

Regd No: IBBI/IPA-001/IP-P-01581/2022-2023/14151
RZ-12A, Raj Nagar Part-1, Near Delhi Jain Public School Palam, Delhi- 110045

For Pansy Constructions Private Limited

Date: 11.11.2023 and Place: Delhi
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SATURDAY, NOVEMBER 11, 2023

NORTHERN RAILWAY s

Invitation of Tenders through E-Procurement system. A2=dx

Lol sd H-arma-.-
Tender Motice Mo 01/2023-24 Dated : 10.91.2023
Aszsist. Material Manager, N Raileay, ETOVS ore DepoffLudhiana for and on behalf of
President of India, Invited tenders through e-procurement systam for the supply of the

given below item.

PRO CLB GLOBAL LIMITED

(FORMERLY PROVESTMENT SERVICES LIMITED)

CIN: L74899DL1994PLC058964
Regd. Office: 5/34, Pusa Road, Third Floor, Karol Bagh, New Delhi-110005

OFFICE OF THE RECOVERY OFFICER DEBTS RECOVERY TRIBUNAL-l, DELHI,
4t FLOOR, JEEVAN TARA BUILDING, PARLIAMENT STREET, NEW DELRI - 110001.

R. C. No. 22272019 IN QA/T3I2016
KOTAK MAHINDRA BANK LTD. V5 MIS. WS GREAT INDIAN CRAFTSMAN HOSPITALITY PVT. LTD

5.No.| Tender No. 1 Description CQuantity] Dueon o, : : Ty ] PROCLAMATION OF SALE UNDER RULE 38, 52(2) OF SECOND SCHEDULE TO THE INCOME TAX ACT, 1361 READ WITH THE
T (70235176 DG 5ol 250KVA Capacly 250RVA wih| 07 ties (2512023 | E-mail: deepika.procibglobal@gmail.com, Website: www.proclbglobal.com, Tel: 9582325860 | | recovery OF DEBTS DUE TO BANK AND FINANCIALINSTITUTIONS ACT 1993
:F:-;EIHETE# as per attached PCEEMNR EXTRACT OF UNAUDITED STANDALONE FINANCIAL RESULTS co1: gﬁﬁfﬁ:‘;gmﬁﬂ CRAFTSMAN HOSPITALITY PVT. LTD K-804/2 MATA CHOWK MAHIPALPUR VASANT KUMNJ ROAD NEW
Hnm:iiﬁ:ul\?:w?rrﬁﬁnﬁlm iﬁfﬁirﬁiﬂiﬂuﬂ:ﬁ ;J;;?:;E;dt;&;gEEidﬂEé.:ﬁ St Crida’ 540 .'-’{IS THE QUARTER ENDED SEPTEMBER 30, 2023 iFi o it} CD2:  SHANUMOD SHARMAD-105ALABURANUMAPARTMENT SUSHANT LOK GURGOAN HARYANA
Pl S piribedot L G ; o } Cript Looe | Igures in Lacs co3 EMTANURDOPA BASAVARAJU K-B04/2 MA TA CHOWE MAHIPALPUR VASANT KUNJ ROAD NEW DELHI
electronically register themselves on the above website for which they would requare to e Rt ot
have a r;lassh-rrll Eu:_‘;irﬂl certificate from certifying Agencies authorized Enﬂ-er IT !l.ct;lr-ﬁ'ﬂl:l[] 8 Quartar Ended | Half ‘f’aar_ Ended Year Ended CD4:  SHRAJINDERGUPTABLOCK A2 THEWORLD SPASECTOR 30 AND 40 GURGOAN, HARYANA
— T R ] Un-audited) {Un-audited) | {Un-audited) {Un-audited) (Un-audited)| {Audited) | | cD6:  MSAPRAAUTOINDIAPVT LTD K-80 HAUZ KHAS ENCLAVE NEWDELHI _
EORM & 1. | Total Income from Operations 15 06 17.78 28 08 13.77 5154 067 1. Whereas Recovery Certificate No. 222/2015in QA No 732016 dated 04.07 2019 a sum of Rs. 3,10,33,430(- along with pendent e and future
; - Herast 35 % pu E ferast i RIER
INVITATION FOR EXPRESSION OF INTEREST FOR NetPrft s eperodblore T, || ey | 150 | (s | tzass | | e vincos S chaie s e recvny i A whras e ndsgrd 1 sl ooty e
; 1 PRIV . xceptional andlor Extracedinary iems 2 i S ; . 35 S
(Under sub-regulation (1) ofregulation 36A of the Insahvency and Bankruptcy Buard o Indi R RGN e A L below insatsfactin of the said certcate |
lnsalvency Resolution Procass for Corporate Porsons) Regultions, 2016 (after Exceptional &for Extraordinary ftems) | 624 | 909 | (7683) | 1533 | (77.11) | (128:35) | |2 Nobosis hersbygiven thatn absence of any orderof postpanement, the properylproperies as undar shall be ok by -auction and idding
: CRES S 2 - L L 4. | Net Profit ! {Loss) for the period after tax shall lake placs throwgh *On ling Elactrenic Badding™ throwgh the wabsibe ks was bankesuclions.com on 22.12.2023 batwean 12.00 pm and
RELEVANT PARTICULARS ! ; : : 01 .00 pm with extensions of 10 minutes duration after 01.00pm, if required.
LT Ware of e corpore elior | PANSY CONSTRUCTIONS PRIVATE LIMITED Lo s I T o B B I L ! T — Reserve Prics | __EWD
RO SRR U et e e | Total Comprehensivedricome for L penod property bearing no. 401 Swi:i:rﬁr:n ;a:.'anhalli Kasabahobl), Devanahali, Bangalore 562157 | Rs. 2.20.50,000 | Rs. 23.00,000
b s e e | CINC U FOI090L JD0BFTL1ASTSE Comprising Profit{Loss) for the penod = - . ' = . - LESs e
5| Akdieas o the registared offica F Hia- 78, PRT 02 ondah, Gharoll Man E aﬂerﬁ'“] 2o mhér p m% el 3. Tho EMD shal be pard hiough Demand DraftiPay Order in favor of Recovery Officar, DRT-|, Delhi-Alc R.0 No. 22212019 along with selr
¥ihar Phase- I, Delhi- 110096 y p ! S T attested copy of identity (woter l-cand Drivinglicense/passpoet) which showd contain the address for future communication and seff-attested copy
5 URLofwebsite | Hot Avadable Income (after tax)] 4.56 6.95 | (31.73) 11.51 (27.11) 87.11) of PAN Card must reach to the Office of the Recovery Officer, DRT-I, Delhi latest by 19,12.2023 before 5.00 PM in AUCTION BID FORM as
4. | Details of place where majarity Mot Avaiabla 6. | Equily Share Capital 210.30 210,30 510.30 510.30 210.30 510.30 enclasad.
=t ;—‘:ﬁ:ﬁﬂl;"mtf iﬂ_"c FCWD{' [T 7. | Resamves (excluding Revaluation Resamve) 4,  The EMD received thereafter shall not be considerad, The said deposit be adjusied in the case of successful bidders, The unsuccessful
of pé‘zufwﬂ:_ﬁ; TLa G a5 shown in the Audited Balance Sheet of bidder shall take raturn of the EMD directly from fhe Reqistry, DRT-I. Dalki after racaipt of such rapert fram e-auction service providenbankfinancial
8, | Quantity and value of main roducts, | F.Y 202228 : Wil the F:lI'E'u'iE'UE Vear - = = = - = nstitution on closure of the g-alchon sale proceedings.
= _::qr";r-:im:&ﬁ_::]lr] in .!F."-i_l ﬁﬂ.anm:f VEAT | L'rl' 2021-22 1 Rs. 3,26,92,.502/ B EEI‘I‘:iI‘Igﬁ Per Share [,3.{ Re 10/- Eath] :ﬁm;-pl]j;;ﬁ:[p; confaning EMD should be super-scribad "RLC Mo 2222019 "along with The delails of the sender e, address, e-mail 1D and
- THOLUET 7 PpOyeed MOMTTen L : for continuing and discontinued operations)- : :
K. | Further details :r‘.n:ludlnr-g iast E.'..'E|||El'||:2 Details can e sought through emai &5k i Basic g L ] 009 014 0.62) 0.23 (0.53) {1 ) 6.  Prospschve bidders are raquirad fo rsgistsr themselves with the parfal and obiain wvser \DVpassward wall in advance which is mandatony for
2?3””' 5‘*"1‘3”'5’;5 (Wi scrEduen] | | Gl penoyRpm A com Loctei ety ' ' o : L L Biddirg it above a-auction from M C1 ingla Pt Lia, Sed Floor, Piot Mo, 68, Sector-44, Gurgaon, Haryana, contact parsen Mr. Vinod Chauhan-
SHOIR. (8 of coonfiis orm 2. Diluted: (.08 0.14 | (0.62) 0.23 | {053) | (LT} | ep138-67931, Email: dehi@ctinde.com and suppori@bankesuctions com. Helping No. +81-124 430202012021120221202312024. Support
o "giiéi.sldi %Ell:;.r resolution apphcants | Details can be sm ght tll'ir-:'."'.l._‘i'.h amat at Maotes: Mobis Mo's+81-T29715811 24 125126, Defails of Concemed Bank officarsHelniine nimbers efc. Sre 85 ndev:
"L ibdes tectic 25(2%h) of the Code is | cirp.pansy@gmail com ' 1. The above results were reviewed by the Audit Committee and approved by the Board of Directors at their respective meeting held on Name and Designation Email & Phone Mos.
ME L A — PE——— 10.11.2023. _ o S - _ Shni Dipanshu Singh and Shei Varun Vedasagar | Mobile No. 8953965199 and 7829433605
Cl Lr'f;::i‘r',;’;lm i b N L 2. The number afinvestors camplainis at the beginning of the quarter -Nil, received - Nil, disposed off - NIl & lyingunresoivedattheend | | 7™ Whatis proposed 1o be sald are the nights ta which the Cerlificate Debiors are entited in respaci of the properiies, The praperlies wil be sald
111 Dite of ssue of provisional st of | 08.13.9023 of quartar - Nil alang with liabiities, if any. The extent of the property/properties shown in the proclamation is a5 per the Recovery Certificate schedule, Recovery
prospective resolution applicants 3. The above Unaudited Financial Results have been prepared in accordance with the Companies (Indian Accounting Standards)| | officer shall not be responsible for any variation in the extant due to any reason. The propery will ba sold on “as is where (8" and “as s what is*
1Z] Last date for submisslon of objections | OV 12,3033 Rules, 2015 (Ind A5) prescribed under the Section 133 ofthe Companies Act, 2013 read with rules made thereunder conditan, [nu.anl:lirs; biddars are advisad o peruse copigs of lille deeds avallable with the bank and also check the idanlity and carmeciness of the
- E}E&m;m”a' ::;-;"‘ﬁ = i 4. As per IND-AS 108, Operating Segments have been dafined based on the regular review by the Companies Chief Operating | | Propeny details,, encumbrances, efc
. Drc-speclefﬂ_mn;lanniupli:ants - Decision maker bo assess the performance of each segment and to make decision about allocation of resources. 8. The property can be inspected by the prospective bidders before the date of sale for which the above named officer of the bank may be
14, Date of issue of information (14122023 The Company's business activities fall within single Primary Business Segment. Accordingly, Disclosure under IND-AS 108, | | contacted.
marmorandum, evaluation matrix Operating Segments are not required to be made, 8. The undersigned reserves the right to accepl or reject any o a8 bids if found unreasonable or posipone the suction at any tme withowt
and request for resalution plans 5. Previous year/quarler figure has been regrouped { re armanged wherever required 55I0NING ATy raason.
ﬁl::fam el fi. The above unaudited standalone™alf Yeardy Financial results were, subjected to limited review by statutory auditors of the Company, 0. EMD of unsuccassiul Inuiﬁrs..-mll hg mcqnued by such mdmjr-:mﬂ'-e. Reagistry of DRT- 1, on |den1|ﬁcahunfpr-;:du!:mn of [dentily prosd viz.,
15 Last dale for SUbmEsion ol 15010098 reviewed by Audit Committee and approved by the Board of Directors at its meeting 10th November, 2023. The review reportofthe | | PAN Card, Passport, Voter's 1D, Valid Driving License or Pholo dentity Lard issued by Govt. and PSUs. Unsuccesshul bidders shall ensure retum
| resolution plans _ Statutory Auditors is being filed with BSE. -Egﬂ'leu EMD and, if not received within a reasonable fme, immediately contact the Recovery Officer-l. DRT-l, DelhiRegistry, DRT-1, Delhi or the
16 Process email id to submit EOI cirp.pansy@gmall.com = T. The Company has not stared the new business activily; therefore there is no generation of revenue from the said new activity after i ”F‘N ; il b i oo aalalii i i o s ; e
- § . Noofficer or olher persen, having any duty to perform in connaction with sale. however, allher directly or indirectly bad for, acquire or atlemp
Regd No: B81/IPA-0L/1P-P-01581/ 3002 5093/ 14151 BN For PRO CLB GLOBAL LIMITED | |15 acquirs any inferestin the property sald.
: IBBI/] /IP-P- / -2023/141 :
RZ-124, Raj Magar Fﬂn-fﬁst-;:.l:}gihi Jain F1_|1t'|.|i|:, EchnE:I. Jﬁrgeam Dialhi- '_-_1_0[:55 Furrnerhl.-' Provestment Services leét:f 12, The ssle shall be subjectio the condiions prascribed in the Sacond Schedule io the Income TaxAct, 1967 and rules made thareundes and lo

For Pansy Constructions Private Limited
Deate: 131 .31 2023 and Place: Dealhi

the further foliowing conditions; The particulars specified in the annexed schedule have been stated o the best of the information of the
indersigned, but the undersigned shall nol be answerable for any emor, mis-slatement or omission in this prociamation.

13, Theamount by which the biddings are to be increased shall be in multple of Rz 1,00,000{Rupees One Lakh only). Inthe event of any dispuie
anizmg as 1o the amaun af bed, or as to the bidder, tha lat shall al ancea be again put up 1o avckion.

14, The SuccesshulHighest Bidder shall be Saciared 1o be the purchaser of any ko pravided that further thal fhe amount bed by him is nat less
than the resarve price. [t shall be in the discretion of the ungarsigned fo decline accepiance of the highsest bid when the prics ofiered appears so
clearly inadequate ag to make Rinadvisable o doso.

15 Successfil highess bidgder shall have to prepare DDIPay order fior 29% of the sale procesds favoring Recowvery Cfficer, DRT-1, Delhi, AlcR.C
Mo, 2233 8 next working days alter close of e-avclion and aftar adjusting the eamest money (EMD) and sendng/depaositing the same in tha offica
of the Recovery Officer so as{o reachwithin 3 days from tha closa of e-guction failng which the eamest money (EMD) shall be forfeiled

16. The SuccessfullHighest Bidder shall deposi, through Demand Draft'Pay Order favaring Recovery Officer, DRT, Dalhi AC. R.C. No.
22272015, the bafance 75% of the sale proceeds before the Recovery Officer, DRT-1 on or b2fore 15th day from the date of sake of the propery,
exclusive of such day, or if the 15th day be Sunday or other holiday, then on the first office day after the 15th day along with the poundage fee @ 2%
upbo Rs 1,000 and @ 1% on the excess of such gross amount over Rs 1000 in favar of Registrar, DRT-I Defi. (In case of deposil of balance
amount of 75% through postihe same showld reach the Recovery Officer as above, |

17 In case of gefault of payment within the prescribed period, the property shall be resold, after the issue of fresh proclamation of sale, The
deposit, after defraying the expenses of the sale, may, fibe endersigned tinks fit, be forfeited to the government and the defaulting plerchaser shall
forfeit all claims bathe propery orto any partal the sum lorwhich it may subsaquently be sold.

18,  EMD and subsequant demand drafls payabla by such succassiul auctan purchaser i 1o ba collectad by the Authorised Oficer of CH Bank
from thea ragistry, DRT-1, Dedhi, who will be responsibés for keeping the EMD of such successful bidder and remaining amount payable for such sale

Praveen Bhatia
{Whole Time Director)
DIN: 30147498

Date: 10.11.2023
Place: New Delli

PTC
INDUSTRIES

ASPIRE « INNOVATE » ACHIEVE

CIN: L27103UP1963PLC0O02931
Raagisterad Office: Advanced Manufacturing & Technology Centra, NH-254A, Sarai Sahjadi, Lucknow, Littar Pradesh - 227101, India
Ph: +91 522 7111017, Fax: +91 522 7111020, Web: www ptcil.com  email: ptoi@pteil.com

STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND PERIOD ENDED 30 SEPTEMBER, 2023

{As.in lacs except per share data)

STANDALONE CONSOLIDATED payable within 15 days in FOR form far a_l:-eriu:ru of 45 days inifially, in auta renewal mode _an-:l a copy of such FDR's is also to be filed before this
forwn for records. Bank shall be responsibie for loss of inferas! (if any) on filure in collecting and depasding the amaunt paid. On confrmabon of
sl 3 months Year to date 3 months Year to date sake by this forum intersst on EMD and subsaquent peymend of such sale shall accrue m the RC account &nd any claim by such succassiul aucton
. Particulars ended figures ended figures purchaserfor such interest on bid amountEMD shall not be enteriained,
No. 30 September 2023 for current | 30 September 2023 for current 13. I case of default of payment within the prescribed period, the property shall be resold, after the issue if fresh proclamation of sale. The
period ended period ended daposit after defraying the expenses of the sale, may, If the undersigned thirks fil, be forfaited te Govemnmant and the dedulting purchaser shall
30 September 2023 30 September 2023 forfeit all claims b ihe propery arfo any pari of the sum forwhich it may subsaquently be sald.
! 2. EMD and subseguent demard drafis payable by such successful awction purchaser is fo b2 collacied by the Autharized Cfficer of CH
1. | Total income 5,602.54 13,049.14 6,028.44 13,470.07 Bank fram the Registry, DRT-1, Delhi who will be responzible for keep the EMD of such successful bidder and remaining amount payabde for such
2. | Total expenses 4.873.60 11,078.52 4.978.15 10,933 .49 sale payable within 15 days in FDR form for a peniod of 45 days indtially, in auto renewal mode and a copy of such FDRs Is also to be filed bafors this
3. | Profit before tax (1-2) T8 g4 1,970.62 1.050.29 2 535.58 farem e !'Etnr{la._Epank shall be responsible for loss of interest (if, any) on failure in collecting and depasiting the arr_.-:lurd paid, On confemation of
4. | Total tax expense 181.19 497 39 596.50 504.97 sake hy1h|5rl:urum|meres1m EMD and Mtlléﬁ%mm panment of such sght shall accrue in the BT account and any daim by such sucoessiul auction
: rehaser for such interast on bid amount/EMD shall ne be arlerainad.
5. | Profit for the period (3-4) 547.75 1,473.30 813.70 1,941.61 - SCHEDULE OF PROPERTY
6. | Total other comprehensive income (1.84) (3.67) (1.94) (3.88) Description of the property to be sold with the names of|[Revenue Assessed|Details of any|Claims, if any, which have been
7. | Total comprehensive income for the period (comprising profit and the Co-owners where the property belongs to the|upon the propertylencumbrance to|putforward tothe property, and
other comprehensive income for the period) (5+86) 545.91 1,469.63 B11.76 1,937.73 defanior andt any otier penson as Lososmers oF ANy part reol which.  property isjary oher nown perticiiars
: : liabla bearing on its nature and value
8. | Paid-up equity share capital (¥ 10 per share) 1,356.23 1,356.23 1,356.23 1356.23 - - : - . : :
a. | Other equity as per balance sheet iI{ru:;_:.;'l-a*.t:'al:;'I E.gﬂ?jm.?g I;Jl?é"-tané. 5;mss ﬁﬁu:zw;g? Sadananalli, Mo inforrmation received
T d D, Ligvdns 1, N 0mer = O [
10. | Earnings per share Given undermy hand and seal on 02.11.2023, (Rajesh Kumar)
(Face value of 2 10/- each): Recovery Officer, DRT-l, Delhi
(a) Basic* 4.05 10.95 6.02 14.43
(b) Diluted* 2.96 10.73 5.88 14.22
Mote:

The above is an extract of detailed financial result for the quarter ended and half year ended on September 30, 2023 filed with the stock exchange under regulation 33 of
Securities and Exchange Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full details of above result is available on the website of
stock exchange i.e www.bseindia.com,, www.nseindia.com and the website of the company i.e. www.ptcil.com.

For and on Behalf of Board of Directors
Sd/-
(Sachin Agarwal)
Chairman & Managing Director

Place: Lucknow
Date : 10.11.2023

T NORTHERN RAILWAY

sriwihons Tender Motice Mo. 68/2023-2024 Dated: 10.11 .2023 et
Invitation of Tenders through E-Procurement system
Principad Cheal Malecials Manages, Morthern Railway, New Delhi- 110001, for and an A
behalf of the President of India, invites e-tenders throwgh e-procurement system for |
CIN : L26942ML2001PLCO06663 STAR
5 N, | Tender Mo, Brief Description City. Chasing Date R = YH I . . 2 E
- egd.Office : Vill.: Lumshnong, PO: Khaliehriat . A C
1 [07201925A|EP BRAKE UNT FORMOTORTTRALER COACH | 9705 _| 30 112023 = loalets % ' 3 CEMENT
02 | 052321214 [STRIKER CASTING WEAR PLATE 21816 NOS | 30.11.2023 Dist. East Jaintia Hi HS, V] Eghala"fa -793210 fesaym
08 | 07230348 |OVER HALLING KIT FOR DUMS VALVE 861SET | 07.12.2023 Phone: 03655-278215, Fax: (033)22483539 R
04 [162INGTEA [HYDRALILG MOTOR FOR T00 HP GINOS | (8,12.2023 ag s . . .
L] L] L]
T T M ey myreorey Email: investors@starcement.co.in; website: www.starcement.co.in PPC BAG ARC BAG OPC BAG
T ] L XF YWER 2208 - - ®
e e B Extract of Unaudited Financial Results for the Quarter /Half year ended 30th September, 2023
a7 | 07230711TE |BODY SIOE WINDOW ASSEMELY AR MOE | 13022024
- (% in Lacs)
KOTE o e S v i govn. S £ STANGALONE CONSOUDATED
- ) Erise 5 Quarter Quarter Quarter Half year | Half year Year Quarter Quarter Quarter H::lfd\:a' H:mar Year
SERVING CUSTOMERS WITH A SMILE P articulars ended ended ended ended ended ended ended ended ended d ended
30.09.2023 | 30.06.2023 | 30.09.2022 | 30.09.2023 | 30.09.2022 | 31.03.2023 | 30.09.2023 | 30.06.2023 | 30.09.2022 | 30.09.2023 | 30.09.2022 | 31.03.2023
ANNA INFRASTRUCTURES LIMITED Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited | Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited
R ﬁ:;‘ :*II?:?:E“:J;TE;;E“F{EER T T Total Income from Operations 60,747.15]| 77,843.44| 60,320.71| 1,38,590.59| 126,896.62 | 2,73,415.39| 59,102.88| 76,920.27| 60,682.80| 1,36,023.15} 1,28,609.64| 2,75,692.95
e B e g ' Net Profit/(Loss) for the period (before tax, exceptional items and
UN-AUDITED FINANCIAL RESULTS FOR THE YEAR ENDED 30" SEPTEMBER 2023 _orEwtraordinaryitems) : | 5881331 767881 3,713.00] 13.560.14] 10,153.17) 24.884.16] 6,30682| 10,39597) 430411 16,302.73] 1542080 37,356.75
ik i Face Net Profit/|Loss) for the period (before tax, after exceptional items
Imonths | Yearto | Previous | Previous and or Extraordinary items) 5,881.33 7.678.81 3,713.00) 13,560.14] 10,153.17| 24,584.16 6,506.82 | 10,395.97( 4,904.11| 16902.79] 15420.80F 37966.75
I ended [Date d months | accounting Met Profit/(Loss) for the period (after tax, exceptional items and
ARG EAMIRE)). igaece t?—ﬂmﬂ] E;:f[:;‘;‘;’; | or Extraordinary items) 3673.20| 5409.12] 2355.33| 908232 648685| 1640205| 406695| 09,32554| 3105.70| 1339249 986123 2476041
I "
11 Total Income from Operations (Net] 9542 | 136.71 4329 | 11263 Total Comprehensive Incoms for the period
2| Nat Prof 1 (Loss) '*r:.pr'::.f:.rﬂ;q;g ) JiE.EE E_EI..1EI '20.51' 29:49 (comprising profit/{loss) for the period after tax and other
b ok ; ; : ! comprehensive income after tax) 3541.41| 541685 234492 8095826 6,477.02| 1643299| 393756 09,330.20| 3.089.73| 13,267.85| OB40.84| 24,794.17
: :f t"’;rz; fL Jf - T e = T Paid up Equity Share Capital [Face Value of  1/- each) 4,041.80| 4,041.80] 404180 4,041.80] 4,04180| 4,04180| 404180 4,04L80] 404180 4,041.80] 4,04180] 4,041.80
L T ' o 3 ' Earnings Per Share (of  1/- each) (Not annualised)
il Basic ) 0.91 134 0.58 2.5 1.60 1.06 1.01 231 0.77 331 2.44 6.13
4| Nat Profit | (Loss) from ordinary %35 | 5172 | 1547 2288 Diluted [ 7] b9l 1.34 0.58 2.2 1.60 4.06 101 2.31 0.77 331 244 B.13
activities after {ax (after Exira NOTES TO FINANCIAL RESULTS:
Ordinary Hems) 1. 1. The above financial results has been prepared in accordance with Indian Accounting Standard (IND AS) prescribed under section 132 of the Companies Act, 2013 read with relevant rules thereunder and in terms of Regulation 33 of the SEBI [Listing
5 Eauity Shar G ol TR0, 380 00 a0 00 B0 00 Obligarion and Disclosure Requirements) Regulation, 2015 (as amended). The above results were reviewed by the Audit Committes and approved by Board of Directors at their respective meeting held on 9th Novernber, 2023, The same has been
quity i i : J ; ; reviewed by the Statutory Auditors of the Company whao have expressed an unmodified opinion thereon.
f| Reserves N.A, N.A. MN.A, 576,88 Z. The Conzalidated results include results of its subsidiaries Star Cement Meghalava Limited (SCML), Megha Technical & Engineers Private Limited (MTEPL), Meghalayva Power Limited (MPL), ME Hills Hydro Ltd, {MEHL), Star Century Global Cement Private
{Excluding Revaluation Reserves) Limited [SCGCPL), Star Cement (1) Lirmited [SCIL) and Star Cerment North East Lirnited [SCMEL]. In the Board meetings held on 2nd February, 2023, the respective Board of Directors of SCML, MTEPL, MPL & NEHL had approved a proposal of amalgamation
7| Eaming Per Share (EPS) {n Rs.) of MTEPL, MPL & NEHL into SCML with effect from 1st April, 2023, Necessary actions by the respective companies for the reguisite appravals has been initiated, In view of pending approval, no impact of such amalgamation has been carried out in the
{a) EPS - Basic & Diluled before consolidated results.
Extranrdinary lems 0,96 196 0.40 060 3. IS;gr:;nlthEj::g:;g ar; n[zq uired under Ind AS -108 "Operating Segments” has been discontinued from the current year, as the Company is primarily engaged in business of Cement and Cement related products and the separate reporting criteriz of such
i n BF T
) EFS : Bt & Eltec altee 4, Deferred Tax for the quarter ended 30th June, 2023 & half vear ended 30th September, 2023 consolidated results includes Rs. 19340.59 lakhs towards Deferred Tax Assets recognized by a Subsidiary Company on tming difference in respect of Property
Extracrdinary ltams 0.96 1.36 0.40 0.60 Plant & Equipment which was not recognised earlier during tax holiday period as a matter of prudence. The same had been recognised in the guarter ended 30th June, 2023 based on the profitability projections of the such subsidiary and the
Note : The abowe is an extract of detailad formal of standalone Enancial Resulls for the guartar management is confident to utilize the same against the taxable profits in future periods.
and half yeraly ended September 30th , 2023 filed with the stock exchange under Regulation 33 of 5. Figures of the previous period/year have bean regrouped and reclassified to confirm to the classification of current period, wherever necessary.
the SEBI (Listing and Other Disclosure Requirements) Requiations 2015, The ful format of the b. The above is an extract of the detailed format of quar_mrl-ﬁann ual financial results filed '.:-'I".h the Stock exchange under Regulation 33 of the LODR Regulations. The full farmat of the quarterly and yearly financial results are available on the Stock
Standalone Financial Results far the quarter anded June 308h , 203 are avalable on the Stock Exchange websites - www.nseindia.com and www.bseindia.com and also on the Company’s website - wwiwstarcement.co.in
Exchange Website (www bseindia, com) For and on behalf of By order of the Bc:ard
Anna Infrastructures Limited For S5tar Cement Limited
Sdi- Sd/-
Place : Agra {ANIL KUMAR AGARWAL) Date : 9th November, 2023 Sajjan Bhajanka
Date : 10th Nowember 2023 Whiode Time Director Place: Kolkata Chairman
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DIN: 02855118

CIN:L26940DL1991PLC044520

Regd. Off. : M-4, Gupta Tower, B1/1, Commercial Comlex, Azadpur, New Delhi-110033
Corp. Office: C-42, RDC, Raj Nagar, Ghaziabad-201002;

Tel: 01204214258, Email ID: cmpsec@cclil.com, Website: www.evocreteindia.com

EATRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS

FOR THE QUARTER & HALF YEAR ENDED 30TH SEPTEMBER, 2023 (? lakhg)
Standalone
Particulars QuarterEnding Half-Year ended Year Ended
_50‘097023_30‘%. . 106.202330.09.2022 Ju.us.zuz;l 30.09.2022] 31.03.2023
Unaudited| Unaudited| Unaudited] Unaudited| Unaudited Audited

Total income from operations 361.38 576.44 513.95 937.82 831.48 1,732.81
Net Profit/ (loss) for the period (before Tax,
exceptional and extraordinary items) 0.36 9.38 0.74 9.74 1.64 (197.12)
Net Profit/ (loss) for the period before Tax
(after exceptional and extraordinary items) 0.36 9.38 0.74 9.74 1.64 (197.12)
Net profit/(loss) for the period after tax 0.01 11.11 1.44 11.13 3.10 (138.96)
Total comprehensive income for the period
[Comprising profit/(loss) for the period (after tax
and other comprehensive income (after tax)] 0.01 11.11 1.44 11.13 3.10 (138.96)
Equity share capital (Face Value of Rs. 10/-) 1,919.26| 1,919.260 1,919.26f  1,919.26 1,919.26 1,919.26
Reserves (excluding revaluation reserve)
as shown in the audited balance sheet - 2,589.00
Earnings per share
(1) Basic 0.00 0.06 0.01 0.06 0.02 (0.72)
(2) Diluted 0.00 0.06 0.01 0.06 0.02 (0.72)
Note:

e faeRor (3RS &g W)
T T TR TTeTgeT . 5 < BIUNC BoiaR T TRae foftes o= e AATE SEL LD ol T
@1 A 39 : AADCP9476B . f AT TATA TR TR T
CIN: U70109DL2006PTC149752 . 30/09/2023| 30/09/2022| 30/09/2023| 30/09/2022| 31/03/2023
2| ol TR T T T, . — 783, M -2, Hrereh, ERelerytin FoEaa e ) (Sraradifae)|
ERTe, Y fagr Hoi-111, et — 110096 | T e et ot 10.83 11,54 2408 24.02 56.81
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A 3R A& feret a 2021-22 : . 3,26,92,502/- qgET)
7. ‘17“T'CIII‘<¢II/CMH‘INI Dl HL[ R m%ﬁmm 7 (glﬁf) T UvET
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22 MONEYBOXX

MONEYBOXX FINANCE LIMITED

(FORMERLY DHANUKA COMMERCIAL LIMITED)

CIN: L30007DL1994PLC260191
Registered Office: 523-A, Somdutt Chamber-II, 9, Bhikaji Cama Place, New Delhi - 110066
Phone No.: 011-45657452, Email Id: info @moneyboxxfinance.com, www.moneyboxxfinance.com

STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED 30TH SEPTEMBER, 2023

Date: 10.11.2023

Place : Ghaziabad

The above is an extract of the detailed format of Unaudited Financial Results for the Quarter and Half Year ended 30.09.2023 filed

with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The ful
format of the said Financial Results is available on the websites of the Stock Exchange at www.bseindia.com and on the website of
the Company at www.evocreteindia.com.

For and behalf of Board of Directorg
CCL International Limited

Sd/- Sd/-
Rama Gupta Akash Gupta
Director Director

DIN : 00080613

DIN: 01940481

ARYAMAN

FINANCIAL SERVICES LTD

ARYAMAN FINANCIAL SERVICES LIMITED

Corporate Identity Number: L745990L1994PLC058009
Registered Oftice: 102, Ganga Chambers, 641, W.EA., Karol Bagh, New Delhi - 110 005.

Gorporate Office: G0, Khatau Buikding, Gr. Floor, Alkesh Dinesh Modi Marg, Opp. PJ. Tower (BSE Bldg.), Fort, Mumbai - 400 G601

Ted.: 022 - 6216 6999 | Fax: 22630434 | Website: www.afsl.co.in | Email: info@alsl.co.in

Extract of the Unaudited Financial Results (Standalone and Consolidated)

for the Quarter and Half Year ended 30th September 2023

: Rs. In Lakh.
Sl. Particulars - Quarter Ended Half Year Ended | Year ended
No 30.09.2023 30.06.2023 30.09.2022 30.09.2023 30.09.2022 31.03.2023

(Unaudited) (Unaudited) (Unaudited) (Unaudited) (Unaudited) (audited)
1 Total Income from Operations 2,850.60 2,352.36 1,015.44 5,202.96 1,863.06 5,044.03
2. | Net Profit/ (Loss) for the period (Before Tax, 167.10 177.42 (442.52) 344.52 (650.32) (994.21)
Exceptional and/or Extra-Ordinary items)
3. | Net Profit/ (Loss) for the period before Tax 167.10 177.42 (442.52) 344.52 (650.32) (994.21)
(after Exceptional and/or Extra-Ordinary items)
4. | Net Profit/ (Loss) for the period after tax 136.75 163.80 (292.39) 300.55 (452.20) (680.37)
(after Exceptional and/or Extra-Ordinary items)
5. | Total Comprehensive Income for the period 136.75 163.80 (292.39) 300.55 (452.20) (669.28)
(Comprising Profit/(Loss) for the period (after tax)
and other Comprehensive Income (after tax))
Paid-up Equity Share Capital (net) 2,559.43 2,499.43 2,340.53 2,559.43 2,340.53 2,492.14
7 | Other Equity 5,931.54 5,320.08 3,009.27 5,931.54 3,009.27 5,147.68
Earning Per Share (Face value Rs. 10/-)
(a) Basic 0.55 0.66 (1.31) 1.20 (2.03) (2.94)
(b) Diluted 0.53 0.64 (1.29) 1.17 (2.01) (2.94)

Regulations, 2015.

Date: 10/11/2022
Place: Gurugram

Notes to the standalone financial results:

1 The above is an extract of the detailed format of Unaudited Financial Results for the Quarter and Half year ended 30 September 2023 filed with the Stock Exchanges
under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Un-audited Financial Results are available
on the websites of the Stock Exchange (www.bseindia.com) and Moneyboxx Finance Limited (www.moneyboxxfinance.com).

2  The detailed financial results and this extract were reviewed and recommended by the Audit Committee and approved by the Board of Directors in its meeting held on
November 10, 2023. The Auditors have reviewed our financial results, as required under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements)

For and on Behalf of Board of Directors of
MONEYBOXX FINANCE LIMITED

Sd-

(Deepak Aggarwal)

Whole-time Director

DIN: 03140334

. P 2r om

comparabde.

{including NBFCs)

(hitp://afsl.co.infinvestor-relation.htmi).

Date : November 10, 2023
Place : Mumbai

c) These resuits have been subjected to limited review by the Statutory Auditors.
d) The above result for the quarter & half year ended 30th Sep 2023 have been reviewead by the Awdit Commitiee meeting
held on 10th November, 2023 and approved by tha Board of Directors in their meeting hald on 10th Novembar, 2023
@) The aforesaid Quarterly Financial Results ara also being disseminated on the website of the Company Qe

For Aryaman Financial Services Limited

(7 in Lakhs)
Quarter Ended
: Slandalone Consolidated
No. Parficulars 3009.2023 | 30.09.2022 | 30.09.2023 | 30.08.2022
Unaudited Unaudited Unaudited Unaudited

Total income from operations incudes other income 613.92 140.02 a290.02 747 60
Net Profit / (Loss) for the period (before Tax, i
Exceptional and/or Extraordinary items) 149.68 61.77 2122.06 13213
Net Profit / (Loss) for the period befora tax (after
Exceptional and /or Extraordinary itams) 149.66 61.77 2122.06 13213
Met Profit/{Loss) for the period after tax (after e
Exceptional @nd/or Extraordinary items) 12.36 30.21 1845.29 11.74

5 |Total Comprehensive Income for the period
{Comprising Profit’Loss for the period after tax) and 112.36 20.21 1846.29 1376.22
Other Comprehensive Income (after tax)

6 | Equity Shara Capital 1168.20 1168.20 1168.20 1166.20

7 |Earnings Per Share (of T10/- each) {for continuing
and discontinued operations) -
Basic .96 0.43 15.80 0.96
Diluted (.96 0.43 15.80 .96

Nole:

&) The figures for the corresponding previous penod have been regrouped/reclassilied wherever necessary, 0 make them

b} The Company has only one business one segment in which it operates viz. Financial Services and related activities

Shripal Shah
Executive Director

Sd/-




